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आदेश / O R D E R 
 

 

 PER INTURI RAMA RAO, ACCOUNTANT MEMBER: 

   
This is an appeal filed by the Assessee directed against the 

order of the Commissioner of Income Tax (Appeals)-1, Madurai 

(‘CIT(A)’ for short) dated 30.09.2019 for the Assessment Year (AY) 

2003-2004.    
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2. When the appeal was taken up for hearing, the assessee   

filed  petition  dated 16.01.2020 seeking permission to withdraw the 

appeal,  since  it is  not interested in prosecuting its  appeal.  

 

3.      In view of the above submissions  and there being no objection 

raised by the ld. Sr. Departmental Representative, the appeal filed by 

the assessee is dismissed as withdrawn.   

 
4. In the result, the appeal of the assessee is dismissed as 

withdrawn.     

Order pronounced on  28th   day of January, 2020, at Chennai. 
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लेखा सद�य/ACCOUNTANT MEMBER    

  

 चे
नई/Chennai  

 .दनांक/Dated:28th  January, 2020. 

KV 

  आदेश क$ &�त1ल2प अ3े2षत/Copy to:    

  1. अपीलाथ#/Appellant   3. आयकर आयु4त (अपील)/CIT(A) 5. 2वभागीय &�त�न9ध/DR  

  2. &'यथ#/Respondent         4. आयकर आयु4त/CIT                      6. गाड� फाईल/GF  


